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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 20th August, 2025

S.0. 3817(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land from Km. 0 to
Km. 16.397 of the NH151A, Km. 16.397 to Km. 24.632 of the NH151A (Maliya to Pipaliya) for building (widening
etc), maintenance, management and operation in the State of GUJARAT.
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SCHEDULE
Land acquisition on National Highway No. NH151A in the State of GUJARAT.

Sl. | CALA Stretch State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1

1 Prant NH151A | GUJARAT MORSBI
officer [ KMOTO KM
Halvad 16.397

Maliya 1 |Haripar
Kajarda
Khirai
Fattepar
Rasangpar

Songadh

~N o o A WDN

Nani Barar

Mota Bhela

© | 0

Moti Barar

10 |Jasapar

11 |Navagam

12 |Sarvad

13 |Targhari

14 |Dahisara Nana
15 |Chanchavadarda
16 Mahendragadh

17 |Maliya
2 Pr{int NH151A |GUJARAT MORSBI Morbi 1 |Pipaliya
officer KM 16.397
Morbi TOKM 2 |Modpar
24.632

3 |Lutavadar

[F. No. . D-2163]
SHAIKH AMINKHAN, Director
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